C.C.A hbisolm
in
O.A Ne 1133/03

10,0105

Hon'®le Mr.A.K. Bhatnagar, J.M

Hon'ele Mc,D.RB. Tiwari, A.M

Sri R.C, Pathak learned counsel for the
applicant and Sri V.K. Pandey learned counsel for the
respondents are present,

Learned counsel for the applicant submi.;t:‘? that
counter in this O.A. has been received by himrhe would
like to file rejoinder thereto. He further submits that
alleged contemner Lt. Gen., Hari Unniyal has since been
retired so he would like to move the impleadment
application te implead the present incumbent, He is

allowed te do so. \
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